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t [Smugglers     arrested  in     Bihar 
557. SHRI   MAHADEV      PRASAD 

VERMA : 

SHRI SITARAM SINGH  : SHRI K.    
NAGAPPA ALVA  : SHRI K. S. 
MALLE GOWDA : SHRI 
SHYAMLAL YADAV  : 

Will the Minister of FINANCE be pleased 
to state : 

(a) what is the number of smugglers 
arrested in Bihar so far ; and 

(b) whether Government have 
received any complaints against Shri 
Raghunath Pandey, a smuggler of North 
Bihar, regarding his smuggling activities; if 
so, what action has been taken against him 
and if no action has   been   taken,   the 
reasons therefor?] 

J [THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI PRA-
NAB MUKHERJEE) : (a) 67 Indians and 2 
Nepalese were arrested in Bihar and 27 

%\ ] English translation. 
tThe question was actually asked on the floor of the House by Shri Sitaram Singh. 
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persons were detained under MISA in 
smuggling cases during the period from 
January, 1974 to October, 1974. 

(b) A letter had been sent by the Honour-
able Member Shri Sitaram Singh to the Chief 
Minister of Bihar in which Shri Raghunath 
Pandey had been referred to as a notorious 
smuggler and a copy of the letter had been 
sent to the Collector of Customs (Preventive) 
Patna. It had been stated therein that the 
house of Shri Raghunath Pandey had been 
searched by the Customs authorities. No 
such search had taken place. If any specific 
informaion is received the matter will be 
looked into by the officers concerned.] 

 
(Interruption) 

MR. CHAIRMAN : You are delivering 
lecture. 

 
MR. CHAIRMAN : This is no supple-

mentary. 

SHRI PRANAB MUKHERJEE : So far 
as the allegation of the hon. Member is 
concerned, already he wrote a letter to the 
Chief Minister of Bihar, suggesting that his 
house had been searched. But we have 
investigated and found that no raid has 
taken place. We have further investigated 
and found that nothing was found against 
Mr. Raghunath Pandey. He is a responsible 
man, he is the chairman of the municipality 
there. If the hon. Member is in a position to 
give any specific information we are ready 
to go into it further and investigate. But the 
point he mentioned to the Chief Minister of 
Bihar in his letter has been looked into but 
nothing has been found. 

MR. CHAIRMAN : You put your sup-
plementary. 

 

MR.    CHAIRMAN     :   What is your 
question ? 

( Interruption  ) 
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MR. CHAIRMAN : Please resume your 

seat.   There is nothing to reply. 

 

MR. CHAIRMAN : Please resume your 
seat. 

SHRI  PRANAB     MUKHERJEE   I 
have already replied that we have looked 
into this matter and there is nothing against 
him. 

MR. CHAIRMAN : He is again trying to 
pass on more information. 

SHRI   PRANAB    MUKHERJEE  : 
Let him pass on the information. 

 

 

SHRI PRANAB     MUKHERJEE   : It is 
correct that some smuggling has taken place 
on the Indo-Nepal border.   On the 890 miles 
of Indo-Nepal border we  are maintaining our 
vigilance and we are augmenting it.   So far 
as co-operation from Nepal is concerned, we 
are getting necessary assistance and co-
operation from the Nepal Government.   We   
are   strengthening   our vigilance and 
preventive measures are also being   taken.   
We   have   augmented   our customs staff-
there.   All these steps have been taken to 
prevent smuggling on the Indo-Nepal border. 

SHRI YOGENDRA SHARMA : The 
hon. Minister has given us information 
about the number of people who have been 
arrested in connection with smuggling. I 
would like to know whether the notorious 
smuggler Kamadev Singh has been arrested. 
From the papers it appears that he was 
arrested in Nepal, but because of slackness 
in starting extradition proceedings he has 
managed  to  escape  from  Nepal  jail. 

So, I would like to have information if the 
hon. Minister has information. About a year 
back I had written to the Prime Minister 
drawing the attention of the Central 
Government to the need of arresting this 
notorious smuggler who has been declared a 
proclaimed offender by the Bihar 
Government long, long back, and even then 
he was not arrested. So, what is the position 
?. I want to know whether he has been 
arrested by the Nepal Government, whether 
he is still in prison in Nepal and whether 
extradition proceedings have been started to 
bring him back and start proceedings against 
him. 

SHRI PRANAB MUKHERJEE : Kam-
dev Singh whom the hon. Member referred 
to was arrested in Nepal six months back and 
the extradition process is in progress. We 
have no information whether he has excaped 
from Nepal jail. 

SHRI YOGENDRA SHARMA  : WUl 
you please gather this information ? 
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SHRI  PRANAB     MUKHERJEE   :   I 
have already said that the extradition pro-
ceedings are in process. 

DR. RAMKRIPAL SINHA : Mr. 
Raghunath Pandey of Muzzafarpur who was 
an ordinary person has in the last ten years 
amassed huge wealth. He has a cinema 
house, several petrol pumps and several 
trucks. What is the source of his income. 
Has the Governmen tt made any 
investigation into the source of his income? 

SHRI PRANAB MUKHERJEE : So far 
as the source of income of Mr. Raghunath 
Pandey or anybody is concerned, whenever 
anybody collects or gets some assets it is the 
duty of the Income-tax Department to look 
into the sources of his assets and levy any 
tax on them, and in the case of Mr. 
Raghunath Pandey it has been done. 

DR. RAMKRIPAL SINHA : How much 
income-tax does he pay ? 

SHRI   PRANAB   MUKHERJEE   :   I 
want specific notice. 

DR. RAMKRIPAL SINHA : Sir, he has 
amassed huge wealth. We want to know 
whether the assessment is correct or not. 
And that can be done only from the 
information   ... 

SHRI PRANAB MUKHERJEE : For that 
I require separate notice. 

MR. CHAIRMAN : He requires separate 
notice for that. 

SHRI SUBRAMANIAN SWAMY : 
Referring to part (a) of the question, how 
many of the arrested smugglers are uranium 
smugglers, and if there is none, the Minister 
should explain why the Government has so 
miserably failed in tracking them. 

SHRI PRANAB MUKHERJEE : I 
require separate notice. 

SHRI SUBRAMANIAN SWAMY : How 
many are uranium smugglers ? 

MR. CHAIRMAN : He has not got that 
information. 

SHRI SUBRAMANIAN SWAMY : Sir, 
as to what is the number of smugglers 
arrested   __  

MR. CHAIRMAN : He has given that 
information. 

SHRI   SUBRAMANIAN     SWAMY : 
How many are uranium smugglers ? 

MR. CHAIRMAN : To the specific 
question as to how many were arrested, he 
has given the number. If you want to split it 
up and want further information, he has not 
got that, and he will get the information and 
supply. 

 
SHRI PRANAB MUKHERJEE : So far 

as the relation between the smugglers and 
the political parties is concerned, we have 
no information whether they have any 
relation. Regarding confiscation of the 
properties of the smugglers, we have to act 
according to the provisions of the law. 

Fall in Lac prices 558. SHRl 
BHAIYA RAM MUNDA: Will   the   
Minister   of   COMMERCE   be pleased to 
state : 
(a) whether it is a fact that the prices of 

stick lac have declined sharply during the 
last four or five months ; 

(b) if so, the reasons therefor ; 
(c) whether it is also a fact that as a result 

of decline in prices, the lac producers of the 
country, mostly tribal people, are facing 
great hardship and the production of the 
crop has become unreamunerative ; and 

(d) whether Government contemplate to 
take suitable measures to stablise the price, 
of stick lac at a remunerative level ? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMERCE (SHRI V. 
P. SINGH) : (a) Yes, Sir. 

(b) The decline is due to a better crop* 
(Baisakhi and Katki) and a fall in trading. 

(c) and (d) : No, Sir. This is being; 
examined. 


